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Statement-II

Year-wise details of total number of road accidents and persons killed

on.national highways during the period 2006 to 2010

2006 2007 2008 2009 2010

Total number of road accidents 140158 138922 137995 142511 149929

Total number of persons killed in 39820 40612 42670 45222 48466

road accidents

20 Km. of road per day

3819. SHRIMATI T. RATNABAI:

 SHRI MOHD. ALI KHAN:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to

state:

(a) whether the Ministry aims to build 7000 Km. of roads annually and has

assigned the task of constructing 20 Km. of road per day to NHAI;

(b) if so, the details thereof; and

(c) the progress made so far in this direction, State-wise especially in

Andhra Pradesh along with the funds spent so far?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI JITIN PRASADA): (a) to (c) This Ministry aims to construct 20

km of National Highways per day in all over the Country. The target for construction

of National Highways is not fixed by State-wise. The target achieved on an all India

average during 2011-2012 is 10.39 km per day. During 2011-2012 as against a target

of 2500 km the National Highways Authority of India (NHAI) has completed

construction of 2248 km i.e. 6.16 km/day. In addition during 2011-2012 this Ministry

has also completed construction of 1547 km. i.e. 4.23 km/day of National Highways

through State PWDs and Border Road Organization. The state wise details of funds

spent on National Highway Development Project during the year 2011-2012 including

the State of Andhra Pradesh is given in Statement.

Statement

State-wise details of funds spent on NHDP during the year 2011-12

Sl. No. States Amount (Rs. In Crore)

1. Andhra Pradesh 2,720.30

2. Assam 875.80
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Sl. No. States Amount (Rs. In Crore)

3. Bihar 2,005.01

4. Chattisgarh 143.79

5. Delhi 68.58

6. Goa 10.18

7. Gujarat 3,075.79

8. Haryana 2,224.40

9. Himachal Pradesh 34.03

10. Jammu and Kashmir 147.04

11. Jharkhand 230.17

12. Karnataka 4,259.04

13. Kerala 400.83

14. Madhya Pradesh 1,205.93

15. Maharastra 6,215.89

16. Meghalaya 279.96

16. Orissa 1,114.31

17. Punjab 1,258.29

18. Rajasthan 2,724.98

19. Tamil Nadu 3,059.40

20. Uttar Pradesh 3,339.81

21. Uttrakhand 86.72

22. West Bengal 1,523.22

Companies blacklisted for irregularities

3820.SHRIMATI KUSUM RAI:

SHRI PRABHAT JHA;

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) the details of companies which have been blacklisted by the Ministry

for irregularities in national highway projects during last five years, State-wise;


